
 

NOTICE 

 
 

 

Please take notice that following matters will not be listed on the date fixed for hearing (as 

mentioned against each case). These dates may be treated as formal dates.  The matters will 

come up for hearing after the Bench is assigned by the Hon’ble Chairperson.   
 

 

S. No. Case No. Name of the Parties Status 

1.  Co. Appl.(AT) No. 
272 of  2019 
 

Vidhya Achu Roy Vs. Suraj Mani Engineers Pvt. Ltd.  Fixed for 
2.12.2019 

2.  Co. Appl.(AT) No. 
293 of  2019 
 

Brillio Technologies Pvt. Ltd. Vs Registrar of 
Companies & Anr.  

Fixed for 
2.12.2019 

3.  Co. Appl.(AT) No. 
58  of  2019 

Late Devraj Dhanram Represented by his Legal 
representatives: Mrs. Geetha Devraj & Ors.  Vs. 
Firebricks & Potteries Pvt. Ltd. & Ors. 
  

Fixed for 
16.12.2019 

4.  Co. Appl.(AT) No. 
38  of  2019 

Hewlett Packard Enterprise India Pvt. Ltd. Vs. The 
Registrar of Companies, Bangalore, Karnataka 
 

Fixed for 
13.12.2019 

5.  Co. Appl.(AT) No. 
67  of  2019 

Neelam Dhawan & Anr. Vs. The Registrar of 
Companies, Bangalore, Karnataka & Anr.  
 

Fixed for 
13.12.2019 

6.  Co. Appl.(AT) No. 
68  of  2019 

Som Prakash Satsangi Vs. The Registrar of 
Companies, Karnataka & Anr.  
 

Fixed for 
13.12.2019 

7.  Co. Appl.(AT) No. 
408  of  2018 

Vintage Hotels (P) Ltd. & Anr. Vs. Ahamed Nizar 
Moideen Kunhi Kunhimahin 

Fixed for 
5.12.2019  

8.  Co. Appl.(AT) No. 
107  of  2019 

United Spirits Ltd. & Anr. Vs. Neel Rajesh Shah & 
Anr.  

Fixed for 
13.12.2019 

9.  Co. Appl.(AT) No. 
124  of  2019 

Flipkart Logistics Pvt. Ltd. & Ors. Vs. Regional 
Directors & ors.  

Fixed for 
13.12.2019 

10.  Co. Appl.(AT) No. 
44  of  2019 

Tumkur Vajram Shetty Jayawanth & Anr. Vs. Agile 
Labs Pvt. Ltd. & Ors.  

Fixed for 
5.12.2019 
 

11.  Co. Appl.(AT) No. 
247 of  2019 
 

Pramerica ASPF-II, Cyprus Holding Ltd. Vs. 
Metrocorp Infrastructure Ltd. & Ors.  

Fixed for 
12.12.2019 

12.  Co. Appl.(AT) No. 
248 of  2019 
 

Pramerica ASPF-II, Cyprus Holding Ltd. Vs. 
Metrocorp Infrastructure Ltd. & Ors.  

Fixed for 
12.12.2019 
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